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BEF
ORETHE HON’BLE NATIONAL GREEN TRIBUNAL,

EASTEREN ZONE BENCH,KOLKATA
ORIGINAL APPLICATION NO. 75/ 2024/EZ

In the matter of:-
Dewkant Kumar
...Applicant
VERSUS

Bihar State Pollution Control Board&Ors.

...Respondents

vV e OUNTER AFFT oAvIT ON
STATEMENT-OF FACTS-ON BEHALF OF RESPONDNET NO. 3

- I, Shrikant Shastree son of Late Sukhdeo Prasad, aged about 52 years
‘;& by occupation Govt. Service, residing at Flat No.A/105, Nandan

i 2= Tower, Colony More, Kankarbagh, Kankarbagh Patna (Bihar) Pin Code-
oy %]
E\.S" .5 S 800020 and working for at District Magistrate—cum-collector,
'% Aurangabad do hereby solemnly affirm and say as follows:

1. That I am well acquainted with the facts and circumstances
of the case. I am competent and duly authorized to verify

and affirm this statement of fact for and on behalf of the

b
o
<
9_;3 Respondent No. 3 herein
=

[ ’ T L t it is most humbly submitted that the answering
respondent has profound regards for the orders of the
Hon'ble Tribunal.

3. That it is respectfully submitted that the instant matter was
heard on 21.03.2024 and the Hon’ble Tribunal was pleased
to constitute a Fact FindingCommittee comprising of (i)
Senior Scientist, Bihar State Pollution Control Board, (ii)
Senior Scientist, Central Pollution Control Board, and (iii)

Collector & District Magistrate, Aurangabad or his




/ 2
reprt.asentative (not below the ranj{ of Additional District
Magistrate) and further it was directed to visit the site in
question and cause an inspection to be carried with respect
to the allegations made in the Original Application and
submit its report.

4. That it is respectfully submitted that (ij Arun Kumar,
Analyst and (ii) Manoranjan Kumar, Regional Officer, Gaya
have been nominated by the Member Secretary, Bihar State
Pollution Control Board, Patna vide letter bearing memo no.
849 dated 22.04.2024 for cooperation and coordination with
the committee. Copy of the Memo no. 849 dated 22. 04.2024
issued under signature of the Member Secretary, Bihar
State Pollution Control Board, Patna is annexed herewith
and marked as Annexure-A

s. That in compliance with the aforesaid order, Sri

LalitBhushanRanjan, Additional Collector, Aurangabad was

585 dated

. nominated vide order contained with memo no.

t \ A “\“"’ 3. ~26.04. 2024 for factual examination/ inspection. Copy of the
PR 9
‘i\der contained with Memo 1nO. 585 dated 26. 04.2024 is

\...

Iy

D ot \r ppexed herewith and ‘marked as Annexure- -B

@\5\2\ hat it is respectfully submitted that the members of the
joint committee undertook the site visit on-site inspection
and physical verification and during the course thereof, all
necessary logistics supports were provided to them by the

answering respondent.

2 That the notice in physical as well as registered post mode
has been served to the Respondent no. 5 i.e. Sri
Cement/Bihar Cement Plant, Aurangabad on 13.05.2024. It
is also submitted that an affidavit of service is also sworn by

the answering respondent (respondent no. 3).Xerox copy of




X 3 7

the notice and affidavit is annexed herewith 8nd marked as™ .
Ann®xure-C series.

That the answering respondent respectfully submits;‘that he
is ready and willing to abide by the order/s and direction/s
made by this Hon’ble Tribunal and shall take all possible
steps to comply the directions of the Hon’ble Tribunal.

_ That the statements made in paragraph 1 to 3, ar€ true to

my knowledge, those made in paragraphs 4,5 and 7 are

matters of record and the rest are my humble submissions

g Do

before this Hon’ble Court.

Prepared in my office & Deponent
. arlesleo
Identified by me Ranr ‘w/*
| | NO Y PUBLIC
. ayrangaban
Advocate

06:077 2024
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